GOVERNMENT OF

DEPARTMENT OF LAW, JUST
(Judicial Administrati

Subject:- Repatriation/ deputat'lﬁ
GOVERNMENT ORDE

ﬁ.

T

D A

Judiciary;-

1. Ms. Bala Jyoti,
Jammu;

2. Ms. Jeema Basl
Srinagar.

3. Mr. Ritesh Kuma
J&K; and

4. Mr. S.C.Kattal,
Claims Tribunal,

b. appointment on depu
1. Mr. Rajesh Sek
Special Tribunal

2. Bala Jyoti, Dist

Labour and Industrial Tribunal;

3. Mr. Shujat Ali K
Special Tribunal §
4, Mr. Om Prakast
Forest Authority.

By order of the Gover

NO:LD(A)2001/148-11

Copy to the:-

1. Commissioner/ Secretar
Department, Civil Secre

2. Registrar General, J&K
to his letters No. 794
dated 01.04.2021.

3. Principal Secretary to

-
e

As recommended by the h

a. repatriate the followin

High Court, Jammu. T
7/RG/GS dated 01.04.2021,

e-mail: law-jk@nic.in
Fax: Jammu: 0191—2546753(Nov-|April),
Fax: Srinagar: 0194-2506063(May-Oct.)
JAMMU AND KASHMIR

CE AND PARLIAMENTARY AFFAIRS
on section) Civil Secretariat

(Jammu/ Srinagar)

h of Judicial Officers.

R NO: 3083- JK(LD) of 2021.
D: 07 - 04 - 2021

;

ligh Court, sanction is accorded tcl):-

g Judicial Officers from deputaﬁon to
Member, J&K Special Tribunal,

ir, Member, J&K Special Tribqnal,

r Dubey, One Man Forest Authc!)rity,

Presiding Officer, Motor Accic’ents
Srinagar.

tation of:-

ri, District Judge as Member, J&K
ammu ; |
ict Judge as Presiding Officer, J&K

‘han, District Ju
Srinagar; and
Thakur, District Ju

dge as Member,: J&K

dge as One Man

nment of Jammu and Kashmir.|
Sd/- |
(Achal Sethi)
Secretary to Government
Dated: 07-071.2021.

y to Government, General Admirﬁstration

rariat, Jammu. ;
his is with reference

7947/RG/GS
|
Hon'ble Chief Justice J&K High Court,

|
|




Jammu.

4. Director Archives, Archaeglogy and Museums, J&K, Jammu.

5. Private Secretary to the $ecretary to Government, Department
of Law, Justice and Parligmentary Affairs for information of the
Secretary. ‘

6. Concerned Judicial Officers.

7. Government Order File.

rge Website, Department Of Law, Justice & PA.

W
9. Concerned file. ‘ﬂl’
W"

(Ashish Gupta)
Additional Secretary to Government

-
pe?!




